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bf September, 1954.  Infonnalioa for 
the months Of October and November 
has not  yet been  received  esurept 
from Madhya Pradesh which reported 
‘riQ case* d*urinfi October, 1954,

(b) No information has been repeiv- 
ed from any State  except  Bombay 
which reported; three deaths during 
September, 1954.

IMPHAL TBM£NGL0N0 ROAD

5̂. Shrl Rlshanff Keishlng: Will the 
Minister of Transport be pleased to 
state:

(a) the  progress  of  construction 
work 6n the Imphal Temenglong Road 
upto the present time;

(b) whether the above work Is be
hind schedule;

(c) if so, the reasons therefor; and

(d) the measures taken to expedite 
the construction of this road?

Tfie Deputy Mlnlfter of Railways 
and Transport  (Shri Aiagesan): (a)
63 per cent, upto 30th September 19&4 
on the first section of the road viẑp 
upto mile 27 while the work on the 
ŝ pnd sep̂on from miki 27 to 45 
has been recently started.

(b) No.

(c) aiicjl (d). Do not arise.   ̂

Construction or Roads

86.  Shri Rishang Keishing: Will the 
Minister of Transport be pleased  to 
state:

(a) whether it is a fact that Gov
ernment have finalised the scheme for 
the construction  of  the  following 
roads:

(i) Ukhrul road, and

(ii) Shangshak-Humine road;

(b) if so, the amount allotted for 
each;

(c) the scheduled time by which the 
construction of the  roads  will  be 
commenced and completed?

The Deputy Minister of Railways 
and Transpprt  (Shri Aiagesan): (a)
and (c).  Both are already existing 
roads.  Some works of  improvement

like  shingling),  metall|lng»i  surface 
painting and provision of  cross-dra
inage works, wherever necessary, have 
however been included in the current 
flve-year programme. Some ol these 
improvement works have already been 
executed, while others are in progress 
or will be taken up in the near future.

(b) The amounts provided  in the 
flve-year plan are—

Ukhrul Road 8*88 lakhs.

Shftogshak-Humine Road:  Rs. 0.40 
lakh.

RcssRVATioir or Bgrths

87. Shri B.  S. Diwan:  Will the 
Minister of Railways be pleased  to 
state:

(a) the total member'of second <̂ass 
berths in  the  through  bogie  from 
Hyderabad to Delhi oa the 3rd and 
4tk March, 1954;

(b) the numb̂ir of berths reserved 
on each of these two days; and

U;) the am̂ount of penalty coUected 
on each ̂ticket on  two days f6r
cancellation of the reservations?

The Dewt, ol BaUways
and Transport  (Shri  Alacesan); (a)
12 bn both the dajrs, viz., 3rd and 
4th March, 1054.

(b) All the 12 berths were reserved 
on both these days.

(c) There was no cancsilation  of 
reservations on the 3i;d March. 1954, 
On the 4th March. 1954, five passen- 
gan for whom reservations had been 
made did not travel. No applications 
for refund of fares In this connection 
have so far been received. As such, 
the question of  penalty  does  not 
arise.

Homobopmkt

M. Shri Mahodaya: Will the Minis
ter of Health be pleased to refer  to 
the an r̂ given to starred question 
No S02 asked on the 1st March, 1954 
and sUte the steps taken by Govem- 
i^t to implement the resolution of 
the Central Council of Health on th«




